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S.D. Sharma«

Chief Secretary,

Delhi Administration,

Delhi.

Versus

. Petitioner,

. Respondent.

CORAI-I:

THE HON'BLE MR.JUSTICr V,' MALIMATH, CHAIRI4AN.

THE HON ' BLE IVER. B, N« D• v_ iAL, MEMBER (A) o

For the Petitioner.

For the Rcsponder''"

.oShri S.K. dhiLkla,

Counsel=

..Shri S. Adlakha,

Counsel.

---

(Ly Ho., L,a.^tice V.o. .-laliiaath. Chairman)

The petitioner having since been died and

none having sought impleaded in his place, these

proceedings c>cand abated.

(B.N. Dho^ndiyal)

Member(A)

(V;s. Maliiaath)

Chairman


